298 Re. Demand for Discussion [RAJYA SABHA] on review of CSAT Exam

MoU between GOI and Air India Limited

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI G. M. SIDDESHWARA): Sir, I lay on the Table, a copy (in English and Hindi)
of the Memorandum of Understanding between the Government of India (Ministry of
Civil Aviation) and Air India Limited, for the year 2014-15.

[Placed in Library. See No. L.T. 517/16/14]

STATEMENT BY MINISTER

Status of implementation of recommendations contained in the Sixteenth Report

of Department-related Parliamentary Standing Committee on Defence

THE MINISTER OF FINANCE AND THE MINISTER OF CORPORATE
AFFAIRS AND THE MINISTER OF DEFENCE (SHRI ARUN JAITLEY): Sir, I
make a statement regarding Status of implementation of recommendations contained
in the Sixteenth Report of the Department-related Parliamentary Standing Committee
on Defence (15th Lok Sabha) on the subject 'Critical Review of Functioning of Sainik
Schools'.

RE. DEMAND FOR DISCUSSION ON REVIEW OF CSAT EXAM
MR. DEPUTY CHAIRMAN Now Zero Hour Submissions. ...(Interruptions). ..

SHRI JESUDASU SEELAM (Andhra Pradesh): Sir, the remarks made should be

expunged. ...(Interruptions)..

MR. DEPUTY CHAIRMAN: 1 cannot do that. ... (Inferruptions)...
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MR. DEPUTY CHAIRMAN: 1 cannot do that. ...(Inferruptions)...
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